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to take measures to ensure the spread of 
small industry to rural areas and give special 
emphasis to the development of village in-
dustries. In addition, it is also proposed to 
transfer a substantial part of the responsibil-
ity for planning and implementation of rural 
development programmes to elected repre-
sentative institutions of local government 
alongwith financial resource so as to under-
take integrated area planning through 
people's participation for maximisation of 
growth and employment in the rural areas. 

CuHural Agreement with Pakistan 

6930. SHRI. G.S. BASAVARAJ: Will 
the PRIME MINISTER be pleased to state: 

(a) whether Government have any cul-
tural agreement wIth Pakistan: 

(b) if so, the details thereof; 

(c) if not, whether Government propose 
to have any cultural agreement with Paki-
stan in the near future; and 

(d) if so, the details of the proposals? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI 
MEHTA): (a) Yes. Sir. 

(b) The Cultural Cooperation Agree-
ment between India and Pa"istan was signed 
on 31st December, 1988 at Islam~bad and 
came into forie from the 18th June 1989 with 
the exchange of Instruments of Ratification. 
h envisages the promotion and development 
of relations and understanding between the 
two countries in the realms of art, culture, 
archaeology, education, mass media, infor-
mation and sports. Its chief features include 
exchanges of academician, exports, artists, 
writers,?musician, sport teams, books, pub-
lications, art objects, art and other exhibi-
tions: participation in seminars, international 

film festivals; offer of scholarships and es-
tablishment of cultural centres. 

(c) and (d). Does not arise. 

Central School In Kottayam District In 
Kerala 

6931. SHRI RAMESH CHENNITHALA: 
Will the PRIME MINISTER be pleased to 
state: 

(a) whether there is any proposal to start 
a Central School in Kottayam District of 
Kerala; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (SHRI CHIMANBHAI 
MEHTA): (a) and (b). Yes, Sir. However, the 
sponsoring agency has not yet been able to 
provide necessary facilities for opening the 
Vidyalaya. Pending this, the vidyalaya can-
not be started. 

Increase in Rate of Family Pension 

6932. SHRI RAM SAGAR (Saidpur): 
Will the PRIME MIN ISlER be pleased to 
state: 

(a) whether the rate of family pension is 
too meagre particularly in the case of low 
paid employees; 

(b) if so, whether Government propose 
to increase the rate of family pension; and 

(c) if so, the details thereof? 

THE PRIME MINISTER (SHRI VISH-
WANATH PRATAP SINGH): (a) No, Sir. 
Improving upon the recommendations of the 
Fourth Central Pay Commission that the 
minimum family pension may be fixed at As. 
300/- p.m. the Government have fixed the 


